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lHE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY,'MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMA TI INDIRA 
GANDHI): (a) and (b). Before, and after 
the secession of Burma from the rest of 
British India in 1937, the Coco Islands 
have been part of Burma. Hence the 
question of handing over their possession 
to Burma by an executive order or orally 
or through an agreement, with or without 
the sanction of Parliament, does not arise. 
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AsIA FOUNDAnON 

4014. SHRI D. N. PATODIA: Will 
the Minister of EXTERNAL AFFAIRS 
he pleased to state : 

(a) whether it is a ract that the Asia 
Foundation has intimated to the Prime 
Minister its decision not to accept any funds 
in future from any institution which re-
ceived support from the C.I.A. directly or 
indirectly ; 

(b) whether it is also a fact that Govern-
ment have not preferred any charge against 
the organisation and only verbal displeasure 
of Government was communicated to the 
orpnisation for its receipt of money from 
orpnisations getting C.I.A. funds ; and 

(c) whether in view of part (a) above, 
Government would lik.e the foundation to 
function in India as before ! 

lHE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAlRS(SHRIMATI INDIRA 
GANDHI): (a) Yes, Sir. 

(b) Yes, Sir. 
(c) No, Sir. There can be no guarantee 

that the Asia Foundation would not accept 
funds from suspect sources in future. 
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PER. CAPrrA INCOME AND ExPENDITVIl£ 
OF STA11!S 

4016. SHRI NITJRAJ SINGH CHAU-
DHARY : Will the PRIME MINISTEll 
be pleased to state the per- NPita income and 
expenditure in each State, State-wise, at the 
hqinning of Fint, Second and Third Plan 
and in 1966-67 and 1967-68? 




